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h o c l m b n d ~ n o f ~  
and westem Why 

3434. SHRI RAM NAlK : WIII the 
Minister of RAILWAYS be pleased to 
sEete: 

(a) the im and expenditure of 
suburban sections of Cemtal and West- 
em Railways, separately, ku f984SK) 
end 1990-91; 

@ ) t h e n o n n s g b s e r v e d f o r ~ o l  
suburban and mainline section expenses 
and imrne where railway infrastructure 
is common for both; and 

(c) the number of first dass Wets 
and second dass tickets sold for Central 
and Westem Railway subban ,sections 
separately during 1989-90 and 1900-91 ? 

THE MINISTER OF STATE IN THE 
MlNlSlRY OF RAILWAYS (SHRI MM- 
LIKARJUN) : (a) The i m l  expdb 
ture pertaining to Suburban Secbjons are 
given below:- 

( h a a m o r m m  
1989-90 i/!imlle 
chfml 1m.a 133.10 
Wgit#n 103.19 105.83 
7990-9 1 The income ! expenditure for the 

financial year 1990-91 will be availeble 
after the actuals for 1990-91 are worked 
out in December, 1991. 

(b) Common expenditure and earnings 
are segregated based on appropriate 
performance parameters. 

(c) Number of tickets issued. 
(In th6u.smda) 

Year Central Western - 
First Cless 
1BBBBO 859 law 
1900-91 660 1152 
-1 
smmd Class 
1Sm-W 217,331 m,B(O 
1990.91 218,787 248,440 
(Roubbnrl) 

[Translation] 
R B c w e f y o l ~ ~ b y R a l l w a p  

3435. SHRI MRUTYUNJAYA NAYAK : 
MI the Minister of RAILWAYS be 
pleeeed to state: 

(a) whether attention of the Govem- 
ment has been drawn to the news item 
capthed 'Offkem ki laparwahi se rail-. 
wy ko licence fees mein bhari nuksan' 
appearing in 'Jansatta' dated July 30, 
1991; and 

@) if so, the facts thereof and the 
abps taken by the Government for the 
rscwery of the outstanding licence fees? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
U W N )  : (a) Yes, Sir, 

@) The news itern refers to the Report 
d the Comptroller and Auditor Oeneral of 
lndie tor the period ending March 1WO 
relatingtodelayinrevisknofbtlCeffM 
d raihvay land and recovery of dues. The 
dday is meinly atbibutable to non-avaiia- 
bY#ydvekcationoflandfrunRevrnue 
arlhoritieeandlibysomelicence 

es. Railways have taken action for rea- 
lisation of butstanding dues and eviction 
of defaulting lice-. 
[English] 
Romvation of bcheda Strtkn (SER) 

3436. SHRI SATYAGOPAL MlSRA : 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether the Government propose 
to renovate the Mecheda railway station 
of South Eastern Railway; and 

(b) if so, the details thereof? 
THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS (SHRI MAL- 
UKARJUN) : (a) No, Sir. 
(b) Does not arise. 

'Kutlr Jyatl' Scheme In Blhu 
3437. SHRI NAWAL KlSHORE RAI : 

Will the Minister of POWER AND NOW 
CONVENTIONAL ENERQY SOURCES 
be pleased to state: 

(a) the number of elecbified and un- 
electrifled villages in Sitamami district of 
Bihar; and 




